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Haldwani- Kathgodam, Haldwani,
District Nainital. N
~)

............. (Dep&nent)

I, the above named deponent do hereby solemnly affirm and

state on as under:-

1) That the deponent is presently posted as Municipal Commissioner,
Nagar Nigam Haldwani- Kathgodam, Haldwani, District
Nainitaland she is authorized to swear and sign this affidavit as she

is fully conversant with the facts of the case deposed herein below.

2) That the above noted case was listed on 22-04-2025 before the
Hon’ble court and on that date the Hon’ble court vide its order was

pleased todirect the answering respondent to file an additional

A 2N : . . .
~ ;‘ response affidavit mentioning all the details with respect to

+,

*(( B. 5. BIBHT \{’:\_ compliance with Rule 15 of the Solid Waste Management Rules,
' C}( Netary Haldwani )< §

D"’“ Namuts ndia ‘,L 2016 done by the answering respondent.
\R-Ne. 23 ma,zr:uw

o\ \. S ENs e 3) That in compliance to the order dated 22-04-2025 passed by this
\\\‘Gitﬂ hon’ble court, the answering respondent is filing the present
response affidavit. For proper assistance to this hon’ble court, the
answering respondent is quoting the relevant portion of the Rule 15

and then its response.

4) That the Rule 15 of the Solid Waste Management Rules, 2016

reads as hereunder:-

15. Duties and responsibilities of local authorities and village
Panchayats of census towns and urban agglomerations.- The

local authorities and Panchayats shall-

¥
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(a) prepare a solid waste management plan as per state policy and
strategy on solid waste management within six months from the
date of notification of state policy and strategy and submit a copy
to respective departments of State Government or Union territory
Administration or agency authorized by the State Government or

Union territory Administration;

v" To comply with this sub-clause of Rule 15 of the Solid Waste
Management Rules 2016, DPR for solid waste management
has been prepared by seven bodies Municipal Corporation
Haldwani-Kathgodam, Municipal Corporation  Rudrapur,
Municipal Council Nainital, Municipal Council Kiccha,
Municipal Council Bhowali, Municipal Council Bhimtal and

Nagar Panchayat Lalkuan was sent through letter and

thereafter theRevised DPR for solid waste management of

Q( Netary Haldwgaaj 1~

! .ED"“ Namita: Ingig ) =

kl Ne. 13 muuu))f Municipal Corporation Rudrapur, Municipal Council Nainital,
%>3 1‘? ;.5'9 Municipal Council Kichha, Municipal Council Bhowali,
\Q‘L‘y Nagar Panchayat, Lalkuan and Nagar Panchayat Bhimtal was

prepared and sent for approval vide letter no. 916 dated 24-07-

seven bodies Municipal Corporation Haldwani- Kathgodam,

2018 for approval which has been approved by the Urban
Development Department vide its letter no. 2661/1V (3)-2018-
[2(22 SWM)/18 dated 19-09-2018.A photocopy of the letter
dated 24-07-2018 and 19-09-2018 arebeing annexed as
Annexure No. A-1 (Colly.) to this affidavit.

(b) arrange for door to door collection of segregated solid waste from
all  households including slums and informal  settlements,

commercial, institutional and other non residential premises. From

AN

—
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multi-storage  buildings, large commercial complexes, malls,
housing complexes, etc., this may be collected from the entry gate

or any other designated location;

v" To comply with this sub-clause of Rule 15 of the Solid Waste
Management Rules 2016, arrangements have been made for
door to door collection from all the houses including slums
and informal settlements, commercial institutional and other
non-residential premises of the city. Collection of waste from
multi-storey buildings, large commercial complexes, malls,

residential complexes etc. is being done from the entry gate.

The Municipal Corporation Haldwani-Kathgodam has entered

¥/ B.5 BISBHT &\
o ( Neeary Haldwani 13}
il ®'Pistt Numita ndin _iE;‘;
QiR Ne 19 (10)200e )2
‘o e/ Waste and as such Letter of Award dated 16-12-2017 has been

DY, ’-?"‘/
E’wﬂ* issued in favour of M/s A2Z Waste Management Ludhiana
Ltd..A photocopy of the Letter of Award dated 16-12-2017 is

into contract with the M/s A2Z Waste Management Ludhiana
Ltd. for the purpose of Door to Door Collection of Solid

being annexed as Annexure No. A-2 to this affidavit.

(c) establish a system to recognize organisations of waste pickers or
informal waste collectors and promote and establish a system for
integration of these authorised waste-pickers and waste collectors
to facilitate their participation in solid waste management

including door to door collection of waste;

v" To comply with this sub-clause of Rule 15 of the Solid Waste
Management Rules, 2016, to establish a system of giving
recognition to the associations of waste pickers/informal

waste collectors and to create a system of integration of these

~
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authorized rag pickers and waste collectors to facilitate their
participation in solid waste management including door-to-
door waste collection,105 Rag Pickers has been identified in
municipal limit of the Municipal Corporation Haldwani-
Kathgodam and till date 11 self-help groups of these Rag-
pickers have been formed. These rag-pickers have been
provided with the Gum boots, masks, gloves and jackets by
the Municipal CorporationHaldwani- Kathgodam. Apart from
this, profiling of rag pickers is also being done through the
portal, so that the benefits of the beneficial scheme given by
the Government of India can be provided.A photocopy of the
letter dated 30-04-2025 alongwith list of rag-pickers are

collectively being annexed as Annexure No. A-3 (Colly.) to

this affidavit.

(d) facilitate formation of Self Help Groups, provide identity cards and
thereafter encourage integration in solid waste management
including door to door collection of waste;

v" To comply with this sub-clause of Rule 15 of the Solid Waste

Management Rules 2016, to facilitate the formation of self-

help groups, to provide identity cards and subsequently to

1
% DS BISHT i\
@ ( Netary Haldwagj -
.Znutt. Namuita, Indig ) M
SR Ne 15 1012000 8

7
WG A

promote integration in solid waste management including

door-to-door waste collection, 57 self-help groups have been

formed by the women of the city which have been named
as“Baini Sena”.The Baini Sena is entrusted with the task of
collection of user charge, ensuring Door to Door waste
collection is done properly by the contracted agency and
turther to create awareness amongst the citizens about solid

waste management by reaching out to citizens door-to-door in

o
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a)

the city. It is stated here that the concept of the ‘Baini Sena’
was highly appreciated by the hon’ble Uttarakhand High
Court as well as by the Central government agency while

entertaining a PIL.

(e) frame bye-laws incorporating the provisions of these rules within
one year from the date of notification of these rules and ensure
timely implementation;

v" To comply with this point of the Solid Waste Management
Rules 2016, Solid Waste Management Bye-Laws have been
made by the Municipal Corporation Haldwani Kathgodam.
These bye laws are have been published in the official gazette
published on 15"August 2020 and are called the “Municipal
Corporation Haldwani KathgodamSolid Waste Management
Bye-Laws, 2019” and these bye-laws have been
implemented.A photocopy of the Municipal Corporation
Haldwani Kathgodam Solid Waste Management Bye-Laws,

2019 is being annexed as Annexure No. A-4 to this affidavit.

(f) prescribe from time to time user fee as deemed appropriate and
collect the fee from the waste generators on its own or through
authorised agency;

v" To comply with this point of Solid Waste Management Rules

2016, provisions related to determination/collection of user

fees have been made in the Solid Waste Management Bye-

-\
B. S, BISHT D4\
{ 3“"7’ Haldwagij ))21

D . laws made by Municipal Corporation Haldwani Kathgodam,
wtt. Najmita, Iud:'n)":'
R

AR Ne. 1s (10)/a00s ) in order to which currently user fees are being collected from
\ " "\.-\.\{ 3

‘u\_’f_ijﬁ;i’o‘ the city by 57 self-help groups formed by the women of the
AxxEnss

city, which have been named ‘Baini Sena’.The photocopy of

..fy
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the letter dated 11-10-2022 for constitution of Baini Senais

being annexed as Annexure No. A-5 to this affidavit.

(g) direct waste generators not to litter i.e. throw or dispose of any
waste such as paper, water bottles, liquor bottles, soft drink canes,
tetra packs, fruit peel, wrappers, etc., or burn or burry waste on
streets, open public spaces, drains, waste bodies and to segregate
the waste at source as prescribed under these rules and hand over
the segregated waste to authorised the waste pickers or waste
collectors authorised by the local body;

v" In order to comply with this sub-clause of Rule 15 of the Solid
Waste Management Rules 2016, the waste producers are
being directed through the loudspeakers of Municipal
Corporation's garbage collection vehicles not to spread
garbage or burn paper, water bottles, beverage cans, tetra

packs, fruit peels, wrappers etc. on the roads, or in open public

places, or in drains, or in waste bodies or to throw them in

¥/ DS pisHT ¥

Q¢ Netary Haldwani |2

1@ Distt. Nawnira ‘nais _.-;.' then to hand over these segregated waste to the rag-picker/

' ﬁkk Ne 23 (1812606 '

N ">$“v‘* AP waste pickers identified by the Municipal Corporation as
\‘-_ 1

7‘} \A?"
AR A’%j/

ponds. It is announced to segregated these waste at source and

/’ prescribed under the rules. It is stated here that monitor the
compliance of this sub-clause, the Municipal Corporation
Haldwani - Kathgodam checks and monitors it from time to

time at its own level.

(h) setup material recovery facilities or secondary storage facilities
with sufficient space for sorting of recyclable materials to enable
informal or authorised waste pickers and waste collectors to

separate recyclables from the waste and provide easy access to

5
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waste pickers and recyclers for collection of segregated recyclable
waste such as paper, plastic, metal, glass, textile from the source of
generation or from material recovery facilities; Bins Jor storage of
bio-degradable wastes shall be painted green, those Jor storage of
recyclable wastes shall be printed white and those Jor storage of
other wastes shall be printed black;

v In order to comply with this point of the Solid Waste
Management Rules 2016, the Municipal Corporation has
established MRF(Metal Recovery Facility) Center to establish
material recovery facilities or good storage facilities with
adequate space for sorting the recyclable materials so that the
informal or identified waste pickers and waste collectors can

separate the recyclable materials from the waste or separate

% materials like paper, plastic, metal, glass, cloth etc. from the
e b

% B.S BisHT V4
@( Netary Faldwan; 1‘,_
ks X /4 1 .

€ ‘Distt Nowurs indin)| To provide easy access to waste collectors and recyclers for
A AYR.Ne 23 (1812008 ) 5 /

source of production or from the material recovery facilities.

L

';
\"ah .wY_ o,  collecting the recycled waste, the bins for storing
AN P Z : : : ;
%:lhi;‘?‘ F 2 biodegradable waste have been printed in green colour, in
2 K
il

white for storing recycled waste and in black for storing other

waste.

(i) establish waste deposition centres for domestic hazardous waste
and give direction for waste generators to deposit domestic
hazardous wastes at this centre for its safe disposal. Such facility
shall be established in a city or town in a manner that one centre is
set up for the area of twenty square kilometers or part thereof and
notify the timings of receiving domestic hazardous waste at such

centres;

v
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v" Establishing waste deposition centers for domestic hazardous
waste will be established in a city or town in such a manner
that one center will be established within a radius of 20
kilometers. The area or part thereof will be notified at the time
of receiving domestic hazardous waste in these centres. A
place is being searched for setting up such a facility. This
facility will be set up as soon as suitable place is available.It is
stated here that for the aforesaid purpose and for proper
disposal of waste,Municipal Corporation has written a letter
dated 05-05-2025 to the Divisional Forest Officer, Tarai East,
Forest Department Haldwani for allotment of 10 acres of
additional land. The photocopy of the letter dated 05-05-2025is

being annexed as Annexure No. A-6 to this affidavit.

(j) ensure safe storage and transportation of the domestic hazardous
waste to the hazardous waste disposal Jacility or as may be
directed by the State Pollution Control Board or the Pollution
Control Committee;

v" Ensuring safe storage and transportation of domestic
hazardous waste to the hazardous waste disposal facility or as
directed by the State Pollution Control Board/Pollution
Control Committee, compliance of which is being followed by
separate boxes for hazardous waste in municipal garbage

vehicles.

(k) direct street sweepers not to burn tree leaves collected Jrom street
sweeping and store them separately and handover to the waste

collectors or agency authorised by local body,

i
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v" To comply with this sub-clause of Rule 15 of the Solid Waste
Management Rules 2016, the health workers who are engaged
in the work of cleaning of streets in the city have been
directed not to burn the tree leaves collected from cleaning of
street and to store them separately and hand it over to the
waste collector or organizationauthorized by the Municipal
Corporation.The photographs showing collection of tree
leaves done by health worker is being annexed as Annexure

No. A-7 to this affidavit.

(1) provide training on solid waste management to waste-pickers and
waste collectors;

v" To comply with this sub-clause of Rule 15 of the Solid Waste

Management Rules 2016, training on solid waste management

x( B.S. BISHT \';
( S

(Nmrv Haldwani )4
@ ‘Distt. Namite) India )g

is being given from time to time to the waste collectors

collecting waste within the Municipal Corporation limits.The

photographs depicting the training being given to waste-
pickers and waste collector is being annexed as Annexure No.

A-8 to this affidavit.

(m) collect waste from vegetable, fruit, flower, meat, poultry and fish
market on day to day basis and promote setting up of decentralised
compost plant or bio-methanation plant at suitable locations in the
markets or in the vicinity of markets ensuring hygienic conditions;

v" In compliance with this sub-clause of Rule 15 of the SMW
Rules, the Municipal Corporation has made businessmen
aware of the importance of setting up decentralized compost
plants or bio-methanization plants at appropriate places in the

markets or around the markets to collect waste from the fruits,

v
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flowers, meat, poultry and fish markets on a day-to-day basis
and to ensure healthy conditions. But due to non-availability
of land for the said plant in the said markets, the said plant
could not be established at present butNadep pits have been
made for compost, through which the work of composting
organic waste is being done. The photographs showing Nadep

Pits is being annexed as Annexure No. A-9 to this affidavit.

(n) collect separately waste from sweeping of streets, lanes and by-
lanes daily, or on alternate days or twice a week depending on the
density of population, commercial activity and local situation,

v" In compliance with this sub-clause of Rule 15 of the Solid

Waste Management Rules 2016, the Municipal Corporation is

+r""“”w~

B. 5. BISHT ¥
(Nmn Haldwani g
.-B-tt Nammts. India )P

f\kn Ne. 10 (10)/8086 )2
e
>§h‘“‘3..s photographs showing cleaning of roads/street is being

O’?Algﬂ"/ annexed as Annexure No. A-10 to this affidavit.

regularly undertaking the work of cleaning of the roads,

streets and by-lanes in the entire city and the waste collected

from such cleaning is being collected separately. The

(0) set up covered secondary storage facility for temporary storage of
street sweepings and silt removed from surface drains in cases
where direct collection of such waste into transport vehicles is not
convenient. Waste so collected shall be collected and disposed of at
regular intervals as decided by the local body;

v" For the compliance of this sub-clause of Rule 15 of the Solid
Waste Management Rules 2016, it is to be informed that the
transport vehicles are convenient and more feasible for direct
collection of garbage collected from road cleaning and

sludge/waste taken out from surface drains by the Municipal

v
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Corporation. The photographs showing collection and
transportation of waste through transport vehicle is being |

annexed as Annexure No. A-11 to this affidavit.

(p) collect horticulture, parks and garden waste separately and
process in the parks and gardens, as far as possible;

v" To comply with this sub-clause of Rule 15 of Solid Waste
Management Rules 2016, Municipal Corporation Haldwani
Kathgodam is collecting waste from horticulture, gardens and
orchards separately and in some parks, compost pits have also
been made for their processing.The photographs showing
collection of parks/garden waste is being annexed as

Annexure No. A-12 to this affidavit.

(q) transport segregated bio-degradable waste to the processing
Jacilities like compost plant, bio-methanation plant or any such
Jacility. Preference shall be given for on site processing of such
waste,

v" To comply with this sub-clause of Rule 15 of Solid Waste

Management Rules 2016, adequate arrangements have been

made by Municipal Corporation Haldwani-Kathgodam to

transport the separated bio-degradable waste to the processing

Q( Netary Haldwani )4
® 'Distt, Namits, [ndin )=
‘,‘1(1 Ne umulnl)f

facilities. It is stated here that the Municipal Corporation have

constructed the Nadep pits through which the work of

composting organic waste/bio-degradable waste is being
done.The vehicle used for collection of waste uses
loudspeaker for spreading awareness with regard to

importance of on-site segregation at the household.

|
4
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)

(r) transport non-bio-degradable waste to the respective processing
Jacility or material recovery facilities or secondary storage
Jacility;

v To comply with this sub-clause of Rule 15 of Solid Waste
Management Rules 2016, necessary arrangements have been
made to transport non-biodegradable waste to sequential
processing facility or material recovery facilities or
secondary storage facility.A contract has been signed with
NTPC Vidyut Vyapar Nigam Ltd for setting up a plant for
processing such waste.The vehicle used for collection of
waste uses loudspeaker for spreading awareness with regard

to importance of on-site segregation at the household.

(s) transport construction and demolition waste as per the provisions
of the Construction and Demolition Waste management Rules,
2016,

v' It is stated here that in the municipal limit of the Municipal

Corporation Haldwani-Kathgodam the waste generated by

way of construction and demolition is being used by the

%/ B.S. BISHT %
¢y( Netary Haldwani )3
@ *Distt. Namita: India )=

(Lt. Ne. 10 (1013006 )

A
e\ ke

private agencies/ contractor for filing of trenches or levelling

at other construction sites. And as such no construction/

demolition waste is left to be collected or stored at any place

for the transportation for disposal by the Municipal

Corporation.

(t) involve communities in waste management and promotion of home
composting, bio-gas generation, decentralised processing of waste
at community level subject to control of odour and maintenance of

hygienic conditions around the facility;

5
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v For the purpose of compliance of this sub-clause - A public
awareness campaign is being run by the Municipal
Corporation Haldwani-Kathgodamwith the help of Baini
Sena and elected ward members and school children to
involve the communities in home composting, biogas
production, decentralized processing of waste at the
community level, subject to control of odour and
maintenance of hygienic conditions around the community

places/ public places.

(w) phase out the use of chemical fertilizer in two years and use
compost in all parks, gardens maintained by the local body and
wherever possible in other places under its Jurisdiction. Incentives
may be provided to recycling initiatives by informal waste
recycling sector.

v" In compliance to this sub-clause, it is stated here that in order

o T 4

A 2 to phase out the use of chemical fertilizers and to use
7~ R 0N
x (( D. S BIsHT e %\ compost in all parks and gardens maintained by the local
o iy Haldwani )2} o d wh ible to do th in other pl
azglm__ Namits' fodia )5 | odies and wherever possible to do the same in other places
R. Ne. . £ : .. . ;
s (\. Ne ”“‘”"“,{3‘ under its authorities is being undertaken. The compost
o Ao
SV € ~ . . . g
D P produced from the and Nadep pits is being used to fertilize

the parks and gardens maintained by the Municipal

Corporation.

(v) facilitate construction, operation and maintenance of solid waste
processing facilities and associated infrastructure on their own or
with private sector participation or through any agency for
optimum utilisation of various components of solid waste adopting

suitable technology including the Jollowing technologies and

el
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adhering to the guidelines issued by the Ministry of Urban
Development from time to time and standards prescribed by the
Central Pollution Control Board. Preference shall be given to
decentralised processing to minimize fransportation cost and
environmental impacts such as
a) bio-methanation, microbial composting, vermi-composting,
anaerobic digestion or any other appropriate processing for bio-
stabilisation of biodegradable wastes:
b) waste to energy processes including refused derived fuel for
combustible fraction of waste or supply as feedstock to solid

waste based power plants or cement kilns;

v In compliance with this sub-clause, the Municipal
Corporation inorder to establish solid waste processing
facilities has entered into the Memorandum of
Understanding (M.0.U.) dated 30-11-2023 which is signed
between the Municipal Corporation Haldwani-Kathgodam
and the N.T.P.C. Vidyut Vyapar Nigam Limited for setting
up SWM Plant/Development of Municipal Solid Waste to
Torrefied Charcoal Plant Facility (Capacity-500 TPD). A

Q( Netary Hajgyeni )~
Wt Naimts; Indig )~
f\{:. Ne. 2s (l.l;uu)g

photocopy of the M.0O.U.is being annexed as Annexure No.

/2004 )2 A-13 to this affidavit. Apart from above, it is stated here that
e‘c;}\%&f_‘/iy Municipal Corporation has also entered into contract with

Araxet M/s Environmental Techno for the work of disposal of the
Legacy Waste and the said firm has started the work also and
currentlythe RDF (Refuse-Derived Fuel) generated in the
disposal process of legacy waste is being made available to

the sugar factory as fuel.A photocopy of the work order

o
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dated 27-01-2025is being annexed as Annexure No. A-14 to
this affidavit.

(w) undertake on their own or through any other agency construction,
operation and maintenance of sanitary landfill and associated
infrastructure as per Schedule 1 for disposal of residual wastes in
a manner prescribed under these rules;

v’ It is informed that non-binding agreement has been executed
with the NTPC in which the construction of Development of
Municipal Solid Waste to Torrefied Charcoal Plant Facility
as well as the operation will be done by the NTPC for that
the NTPC informed to give some more facility and thereafter

the construction of the plant has to be done.

(x) make adequate provision of funds for capital investments as well as
operation and maintenance of solid waste management services in
the annual budget ensuring that Junds for discretionary functions

of the local body have been allocated only after meeting the

requirement of necessary funds for solid waste management and

x{ B.S. BISHT \l other obligatory functions of the local body as per these rules;
¢ ( Netary Haldwani ")2
.’Dutt Namits. [ndia )

ﬁ R. Ne. 85 (1018006, )ﬁ

v" This sub-clause of Rule 15 relates to the Government of

Uttarakhand/ concerned department.

(v) make an application in Form-I Jor grant of authorisation for setting
up waste processing, treatment or disposal facility, if the volume of
waste is exceeding five metric tones per day including sanitary
landfills from the State Pollution Control Board or the Pollution

Control Committee, as the case may be;

o
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v" Applying for grant of authorization for setting up waste
processing, treatment or disposal facility in this sub-clause of
Rule 15, the schedule I of the Solid Waste Management
Rules 2016, under which 5 metric tonne per day along with
safe filling site from the State Pollution Control Board or
Pollution Control Committee, as the case may be if there is
more than 5 metric tonne per day of waste, it is being
complied with by Municipal Corporation Haldwani-
Kathgodam.

(z) submit application for renewal of authorisation at least sixty days
before the expiry of the validity of authorisation;,

v" This sub-clause of Rule 15 of Solid Waste Management

Rules 2016, applying for renewal of authorization at least 60

(( ®. S. BISHT ‘#
Nmry Haldwasi )4:
.'D-tt Nammits. [ndis )F'

ﬁ&l Ne 25 (10/006 )
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(za) prepare and submit annual report in Form IV on or before the 30"

days before the validity of the authorization expires, is being

followed by the Municipal Corporation Haldwani-

Kathgodam.

April of the succeeding year to the Commissioner or Director,
Municipal Administration or designated Officer;

(zb) the annual report shall then be sent to the Secretary -in-Charge of
the State Urban Development Department or village panchayat or
rural development department and to the respective State Pollution
Control Board or Pollution Control Committee by the 31" May of
every year,

v" In compliance with this sub-clause (za) and (zb) of Rule 15
of the Solid Waste Management Rules, 2016, the annual

report is being sent every year to the State Pollution Control

o'

RICHA SIMNGH

Z



466

Board.A photocopy of the annual report of last year is being

annexed as Annexure No. A-15 to this affidavit.

(z¢c) educate workers including contract workers and supervisors for
door to door collection of segregated waste and transporting the
unmixed waste during primary and secondary transportation to
processing or disposal facility,

v" In compliance with this sub-clause of Rule 15 of the Solid
Waste Management Rules 2016, the personnel including
contract personnel and supervisors have been given
training/information regarding door-to-door collection of
segregated waste and un-mixed waste during primary and
secondary transportation to the processing and disposal

facility.

(zd) ensure that the operator of a facility provides personal protection
equipment including uniform, fluorescent jacket, hand gloves,
raincoats, appropriate foot wear and masks to all workers
handling solid waste and the same are used by the workforce;

v" In compliance with this sub-clause of Rule 15 of the Solid

Waste Management Rules, 2016, it is being ensured that the

operator of the facility is providing personal protective

*
,,_( ». 5. BISHT \¥
((Nmr"' Hll‘..n‘ )‘

2 ndis ) &
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equipment i.e. uniform, fluroescent jackets, hand gloves,

raincoat, appropriate footwear and masks to all the personnel

engaged in handling solid waste and the same is also being

used by the work force.

(ze) ensure that provisions for setting up of centers for collection,

segregation and storage of segregated wastes, are incorporated in

v
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building plan while granting approval of building plan of a group
housing society or market complex; and
v' In order to ensure that in compliance with this sub-clause of
Rule 15 of the Solid Waste Management Rules 2016, before
approving the construction plan of any group housing society
or market complex, a request has been made to the District
Development Authority to consider this fact before
approving the map to ensure that a waste collection center is
established for the collection, separation and storage of
segregated waste in the building plan.A photocopy of the
letterdated 06-06-2025is being annexed as Annexure No. A-
16 to this affidavit.

(zf) frame bye-laws and prescribe criteria for levying of spot fine for
persons who litters or fails to comply with the provisions of these
rules and delegate powers to officers or local bodies to levy spot
Jines as per the bye laws framed; and

v" In compliance with this sub-clause of Rule 15, provisions

have been made under the Municipal Corporation Solid

Waste Management Bye-laws/Bye-laws to impose on-site

¥  B.S. BISHT K\
& ( Netery Haldwani )<$ . . )
@ ' Distt. Namite. Indis )gp with the provisions of these rules and penalty proceedings

ﬁkn Ne. 19 (lﬂmll)

fine on the persons who spread garbage or fail to comply

are also being taken under the said provisions.A photocopy
of the challan is being annexed as Annexure No. A-17 to
this affidavit.

(zg) create public awareness through information, education and
communication campaign and educate the waste generators on the

Jollowing,; namely:-

o

RTCHE SINUH




468

(i) not to litter,
(ii) minimise generation of waste;
(ii) reuse the waste to the extent possible;
(iv) practice segregation of waste into bio—degradable, non-
biodegradable (recyclable and combustible), sanitary waste and
domestic hazardous wastes at source;
(v) practice home composting, vermi-composting, bio-gas
generation or community level composting;
(vi) wrap securely used sanitary waste as and when generated in
the pouches provided by the brand owners or a suitable wrapping
as prescribed by the local body and place the same in the bin
meant for nonbiodegradable waste;
(vii) storage of segregated waste at source in different bins;
(viii) handover segregated waste to waste pickers, waste
collectors, recyclers or waste collection agencies; and
(ix) pay monthly user fee or charges to waste collectors or local
bodies or any other person authorised by the local body for
sustainability of solid waste management.

v In compliance with this sub-clause of Rule 15, creating

public awareness among the citizens of the city and

encouraging the waste generators not to spread garbage, to
2, r"NM N

* (" ». 5. BIBHT \#“
q( Neterv Haldwani )} bio-degradation of waste, non-biodegradable (recyclable and

@ 'Distt. Namita [ndia }""? - . .
ﬁ&n Ne 1 uanum )> combustable), separation at source in the form of sanitary

generate less waste, re-use of waste to the extent possible,

'o(;;\_ D,y waste and domestic hazardous waste, disposal of used
0?7:’411‘9 ~ municipal waste in pouches provided by the brand owners or
by the local body, wrapping it in prescribed suitable
wrapping material and placing it in bins meant for non-

biodegradable waste, storing the segregated waste in separate

o
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bins at source, handing over the segregated waste to waste
pickers, waste collectors, recyclers or waste collection
agencies and paying monthly user fee for solid waste
management to the waste collectors or the local body or any
other person authorized by the local body or along with
informing the citizens of the city about the payment of
charges, the Municipal Corporation is also organizing
programs from time to time in government and private
schools and the city to provide information in this regard
through mics/ loudspeakers in garbage collection vehicles. In
this work along with Municipal Corporation personnels,
Cooperation of self-help groups and school children is also
being taken. The photographs showing awareness programs
being undertaken is being annexed as Annexure No. A-18 to

this affidavit.

(zh) stop land filling or dumping of mixed waste soon after the timeline
as specified in rule 23 for setting up and operationalisation of

sanitary landfill is over,

v" The process is set in motion to stop filling the landfill with

mixed waste immediately after the expiry of the time limit as

@ ( Netary Haldwani )<

@ 'Dutt. Namita [néia ) 7

(R.Ne © (1ovaeee )2 !

specified in rule 23 for the establishment and operation of the

sanitary landfill.

=" (zi) allow only the non-usable, non-recyclable, non-biodegradable, non-
combustible and non-reactive inert waste and pre-processing
rejects and residues from waste processing facilities to go to
sanitary landfill and the sanitary landfill sites shall meet the

specifications as given in Schedule~I, however, every effort shall

e
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be made to recycle or reuse the rejects to achieve the desired
objective of zero waste going to landfill;

v Only non-usable, non-recyclable, non-biodegradable, non-
combustible and non-active waste and pre-processed wastes
and wastes from waste processing facilities has been allowed
and these waste has been sent to the sanitary landfill site and
the sanitary landfill sites. However, efforts are being made to
recycle or reuse the waste as much as possible so that zero

waste reaches the landfill site.

(zj) investigate and analyse all old open dumpsites and existing
operational dumpsites for their potential of biomining and bio-
remediation and wheresoever feasible, take necessary actions to
bio-mine or bio-remediate the sites;

v' It is stated here that presently in the limit of Municipal
Corporation there is only one dumpsite available in the
Gaula-Rokhran Haldwani, where the work of biomining and
bio-remediation is being done. The photographs showing
treatment of legacy waste is being annexed as Annexure No.
A-19 to this affidavit.

(zk) in absence of the potential of bio-mining and bio-remediation of
dumpsite, it shall be scientifically capped as per landfill capping
norms to prevent further damage to the environment.

v' In case of no possibility of bio-mining and bio-remediation

T A 2 of the debris site, to prevent damage to the environment, the

o

=N J;. & ) ) . . . -
?f;f;-; e Nat filling site will be scientifically covered as per the camping
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standards. Along with this, an agreement has also been

N
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signed by the Municipal Corporation with NTPC Vidyut
Vyapar Nigam Ltd.

5) That it is humbly prayed before this hon’ble court to kindly be

pleased to take this additional response affidavit on record.

Verification

I, the above named deponent named above do hereby
solemnly affirmed and state on oath and verify that the contents of

para nos. :LhS,é;,a’ of this affidavit are true to my

personal knowledge, those of para
R mmnaie. 4 Proviiiaiiiii of this affidavit are based on
records, those of para noS............ ...cocovvviiiiiiiiiannn.l, of this

affidavit are as per the legal advice received, those of para nos.
.................... ceveeeneeeee.. of this affidavit are as per the

information received which all I believe to be true. That no part of

this affidavit is false and nothing material has been concealed. So

Help Me God.

4( B. 5. BISHT 4t
¥ o ( Netary Haldwani Y
@ *Distt Namrta ndin )
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','“._Tr/rﬂ?'

I, Manoj Joshi, posted as Assistant Clerk, Nagar
Nigam Haldwani-Kathgodam, do hereby identify the deponent is
known to me on the basis of the Aadhar Card (bearing no.
96€2...2.3.00..1.584-.. ) and | am satisfied that she is the same

el

IDENTIFIER

person as alleged by her.
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Solemnly affirmed before me today, the.:’.<.7 ..... day of June, |
2025 at ..3).'.’7f.....am/pm by the deponent who has been identified
v

by the aforesaid person.

I have satisfied myself by examining the deponent that she
understands the contents of this affidavit, which have been read

over and explained to her.

Notary

_ Richa "'7*“3\/’
GlruﬁodthatsﬁISmL.....____....,__
the depanent identified by.... Y\ 4} oy T-M!
seanned & verified the comtents of e  _
le_ HJ\A "_,""L-l:

ondate 2] L 100 tme A'S DA%,

MMM \n -
ME ] 2_&?.5
Notary, Heldwan: <216 |
ert Mainital UK lams L
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477 Anme yure Ao,

Nagar Nigam Haldwani-Kathgodam

Dispatch No. 2072 Dated : 16-12-2017

Letter of Award (LOA)
To

M/s A2Z Waste Management Ludhiana Ltd
Plot No. B-38, Sector — 32
Institutional Area,

Gurgaon — 122001 (Haryana)

Sub: Door to Door Collection, Secondary Storage and Transportation of Solid Waste Management
System

Dear Sir/Madam,

In response to your participation in the above mentioned bid floated by Nagar Nigam Haldwani opened
on 06.11.2017, Nagar Nigam Haldwani is pleased to inform you that-the Competent Authority after
having followed the due process has selected M/s A2Z Waste Management Ludhiana Ltd as the

successful bidder for the Haldwani Door to Door Collection, Secondary Storage and Transportation of
Solid Waste Management System.

This_letter of Award is to convey acceptance of your proposal for Collection & Transportation Charge,
(CTC) quoted as per the bid groposal:

Rs. 1037/- Per MT for Door to Door Collection, Secondary Storage and Transportation of Solid Waste
Management System for a period of 10 years.

o

You are hereby requested to convey. your acceptance of this Letter of Award through a letter of

Acceptance within 2 weeks of Issue of LOA. You are also advised to enter Concession Agreement with
Nagar Nigam Haldwani within 4 weeks of acceptanc

A, which shall be executed by the Competent
Authority of Nagar Nigam, Haldwani. The above is as per the RFP but however to address the mission

and objectives of Swach Bharat abhiyan it is expedite the process of segregation, collection and
transportatlon of municipal wastée in Haldwani.

—
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With Best Regards,
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g 2
B NVVN (NTPC Vidyut Vyapar Nigam Ltd.); a wholly owned subsidiary of NTPC
; Ltd; duly registered under the Companies Act, 1956 and having its Registered Office at
a NTPC Bhawan, Core 7, SCOPE Complex, 7 Institutional Area, Lodhi Road, New Delhi- :
'; 110003, INDIA, (herein after referred to as “NVVN”, which expression shall mean and 3
5 include unless repugnant to the context, its successors, and permitted assigns), of the H
i FIRST PART. ’ :
i AND
B NAGAR NIGAM HALDWANI KATHGODAM, is the civic body that governs the :
city of Haldwani in Uttarakhand, India and having its office at Nagar Nigam , Nainital
! Road , Haldwani, Uttarakhand 263139 (hercinafler referred to as "NNHK"), which .
; expression shall, unless the context otherwise specifies, means and include its :
] successors and permitted assigns on the SECOND PART.
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"Party" shall mean NVVN or NNHK individually. "Parties” shall mean NVVN and NNHK
collectively.

.
e SR

This MOU between Nagar Nigam Haldwani-Kathgodam (NNHK) and
NVVN is for setting up a Municipal Solid Waste (MSW) to Torrefied
 Charcoal Plant Facility in Haldwani, Uttarakhand.

WHEREAS;

; 1. NNHK expressed its interest in seiting up a MSW to Torreficd Charcosl Plant *

facility based on Torrefuction technology at Haldwani to dispose of the
carbonaceous component of MSW.

2. NVVN shall develop a MSW to Torrefied Charcoal plant on Build Own Operate ,
(BOO) basis at a land allocated by NNHK free of cost.

3. NVVN shall have the ownership and right to sell all the products generated from *
the said plant.

4. NVVN shall have the right to use the Site for “Setting up a 500 TPD, MSW to !
Torrefied Charcoal plant facility” and its ancillary facilities including rooftop
solar plant to meet the power requirement of the plant.

S. The other agreements like MSW Supply Agreement and Land Use Agreement )
between NVVN and NNHK shall be signed later on with major obligations
summarized as under;

A. Obligations of NNHK:

I. NNHK shall provide approx. 10 acre suitable land free of cost for the project -
along with boundary wall. The land should be free from water logging, above
high flood level, and fra2 from encumbrance.

II.  NNHK shall ensure delivery of preferably pre-segregated Municipal Solid
Waste (MSW) at designated Waste Tipping Floor of plant premises free of cost.

IIl.  NNHK shall ensure that at least 500 MT preferably segregated MSW is.
delivered daily to the plant.

IV.  The delivered MSW shall not include inerts and prohibited items specifically
mentioned in Annexure-] so as to ensure a minimum GCV of 2000 keal/kg.
NNHK shall provide preferably segregated dry waste 1o the extent possible.

V.  NNHK shall also provide other basic amenities at the project site like All-
weather approach road from existing road to plant boundary of minimum width
7.0 m, street lighting on app:oach road and outside plant premises, sewer line,
Right of Way, drainage outside plant premises, and other basic facilities, etc.
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V1. NNHK shall provide water supply connection for drinking water usage during
plant construction and operation period. Additionally, NNHK shall provide ~50
KLD of prelerably treated STP water for construction activities and ~200 K‘LD
of preferably treated STP water for process application during the O&M period, :
within the plant battery limit,

VIL.  NNHK shall provide power connection of ~2 MVA (min. 11 kVA) and :-ISU
kW for Construction Power within plant battery limit. 'T he plant machinery
shall be powered by this connection on a pay-per-usc basis.

VIIL Dcx‘rcloprncm..and maintaining of green belt (as applicable) other than 10 acre
for plant facility shall be in the scope of NNHK. :

IX. Diversion of any Electric Line passing through the proposed project site, cutting
down the trees existing on the proposed site (if any) and their disposal and
diversion of Forest Land (if any) before handing over the site to NVVN shall
be done by NNHK.

>

. NNHK shall obtain Environment Clearance (if applicable).

XI. NNHK shall take back the unutilized contents of MSW (Inert and process
rejects) for safe disposal at its own cost.
XII.  Development and maintaining Scientific Land Fill facility (as applicable) shall
be in the scope of NNHK, The Scientific Land Fill should not be in an adjacent
area of the said MSW project.

XIII.  The concession period of the project shall be 30 years initially. This may be
extended further on similar terms and conditions with mutual consent of both
the parties.

B. Obligations o NVVN:

L. NVVN shall set up a MSW to Torrefied Charcoal Plant on Build Own Operate
(BOO) basis at a land allocated by NNHK.

I EPC of MSW to Torrefied Charcoal Plant Facility including installation and
commissioning.

IIL. Smooth Operation & Maintenance of plant through deployment of third-

O&M contractor for 25 years. e

IV.  Utilization of approx. 500 MT per day of MSW everyda while i 1
CPCB guidelines. e

V., G‘unfrfning High Calorific Value Fuel similar to the nature of Mineral Coal for
Co-firing in thermal power plants or nearby process industries,
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VI NV VT} shall have the ownership and right to sell all the products and by-
pifoducls generated from the said plant including revenue from Carbon Credits,
if any.

VIL

The proposcd plant shall comply with the latest environmental norms.

The aboxlfc i.s a‘non-binding MOU. However, both NVVN and NNHK shall enter into a
legally binding agreement, subject to the approval of the respective management.

For and on behalf of :-

For and on behalf of :-
NVVN Limited, New Delhi

Nagar Nigam Haldwani-Kathgodam

c’y’/ m%@_m“"‘“
Authorized Signatory Authorized SigW,

Name: Ms. Renu Narang Name: Sh. Pankaj Kumar Upadhaya

Designation: Chief Executive Officer Designation: Municipal Commissioner

Contact Address: Sth Floor, EOC Complex,

NTPC Ltd, A-8A, Sector 24, Noida, Uttar
Pradesh 201307

Contact Address: Nagar Nigam , Nainital
Road , Haldwani, Uttarakhand 263139

Witnesses
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Annexure-l

~ List of Banned Items in the Waste:-

+ Construction & Demolition Waste
+ Anatomical Hospital Waste
* Asbestos i
+ DBio Hazardous Waste

* Electronic Scrap / E Waste
« Baltery Waste

+ Explosives

L]

L]

Waste free from Trace Elements and Heavy Metals i.c. Cyanide, Arsenic etc.
Mineral Acids

Radioactive Waste
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